FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF PALCHAN BHANG POWER
PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor PALCHAN BHANG POWER PRIVATE
LIMITED
2. | Date of incorporation of corporate debtor 22/02/2011
3. | Authority under which corporate debtor is | ROC Himachal Pradesh
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U40104HP2011PTCO031579
Identification No. of corporate debtor
5. | Address of the registered office and principal | Room No 18, Hotel Rohtang View
office (if any) of corporate debtor Vishishat, Manali, Himachal Pradesh, India,
175131
6. | Insolvency commencement date in respect of | 05.08.2025
corporate debtor
7. | Estimated date of closure of insolvency resolution | 01.02.2026
process
8. | Name and registration number of the insolvency | Vigyan Prakash Arora
professional acting as interim resolution | Reg. No. : IBBI/IPA-001/IP-P01106/2017-
professional 2018/11797
9. Address and e-mail of the interim resolution | Address: SCO-808, 1st Floor NAC, Manimajra,
professional, as registered with the Board Chandigarh — 160101
Email Id:vigyan@vigyanarora.com
10. | Address and e-mail to be used for correspondence | Plot No. D-190, 3rd Floor, Sector-74,
with the interim resolution professional Industrial Area, Phase-8B, SAS Nagar,
Mohali-160071, Punjab
Email: irp.palchanbhangpower@gmail.com
11. | Last date for submission of claims 19.08.2025
(14 days from the date of receipt of CIRP
admission order)
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by the
interim resolution professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in a
class (Three names for each class)
14. (a) Relevant Forms and https://ibbi.gov.in/en/home/downloads

(b) Details of authorized representatives
are available at:

Not Applicable

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench (Court-1) has ordered
the commencement of a corporate insolvency resolution process of the Palchan Bhang Power Private

Limited on 05" August, 2025.

The creditors of Palchan Bhang Power Private Limited are hereby called upon to submit their claims with
proof on or before 19.08.2025 to the interim resolution professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors

may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act as

authorised representative of the class in Form CA- Not Applicable.
Submission of false or misleading proofs of claim shall attract penalties .

Date: 07.08.2025
Place: Mohali

Sd/-

Vigyan Prakash Arora

Interim Resolution Professional
IBBI/IPA-001/1P-P01106/2017-2018/11797
For Palchan Bhang Power Private Limited
Email: irp.palchanbhangpower@gmail.com
Address: Plot No. D-190, 3rd Floor, Sector-74,

Phase-8B, SAS Nagar, Mohali - 160071, Punjab
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(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PALCHAN BHANG POWER PRIVATE LIMITED

RELEVANT PARTICULARS

. | Name of corporate debtor PALCHAN BHANG POWER PRIVATE LIMITED|

. | Date of incorporation of corporate debtor [22/02/2011

. | Authority under which corporate "
debtor is incorporated / registered ROC Himachal Pradesh

NN

| Corporate identity No, / Limited Liabiity|,
Identification No. of corporate debtor U40104HP2011PTC031579

5. | Address of the registered office and Room No 18, Hotel Rohtang View Vishishat,
principal office (if any) of corporate debtor | Manali, Himachal Pradesh, India, 175131

o

. | Insolvency comimencement date in
respect of corporate debtor 05.08.2025

~

. |Estimated date of closure of
insolvency resolution process 01.02.2026

8. |Name and registration number of the ~ |Vigyan Prakash Arora

insolvency professional acting as Reg. No. :
interim resolution professional IBBI/IPA-001/IP-P01106/2017-2018/11797
9, |Address and e-mail of the interim Address: SCO-808, 1st Floor NAC,
resolution professional, as registered  |Manimajra, Chandigarh- 160101
with the Board Email Id: vigyan@vigyanarora.com
10.| Address and e-mail to be used for  |Plot No. D-190, 3rd Floor, Sector-74,
correspondence with the interim lndustrial Area, Phase-8B, SAS Nagar,
resolution professional Mohali-160071, Punjab

Email: irp.palchanbhangpower@gmail.com

11.| Last date for submission of claims 19.08.2025 (14 days from the date of
receipt of CIRP admission order)

12.| Classes of creditors, if any, under clause (b) X
of sub-section (6A) of section 21, ascertained | Not Applicable
by the interim resolution professional

13.|Names of Insolvency Professionals identified to
act as Authorised Representative of creditors | Not Applicable
in a class (Three names for each class)

14.|(a) Relevant Forms and https://ibbi.gov.infen/home/downloads
(b) Details of authorized representatives | Not applicable

are available at:
Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench (Court-)
has ordered the commencement of a corporate insolvency resolution process of the
Palchan Bhang Power Private Limited on 05thAugust, 2025.

The creditors of Palchan Bhang Power Private Limited are hereby called upon to submit their|
claims with proof on or before 19.08.2025 to the interim resolution professional at the
address mentioned againstentry No. 10. .

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submitthe claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA- Not
Applicable.

Submission of false or misleading proofs of claim shall attract penalties. sdl-

Vigyan Prakash Arora

Interim Resolution Professional
IBBI/IPA-001/IP-P01106/2017-2018/11797
For Palchan Bhang Power Private Limited
. Email: irp.palchanbhangpower@gmail.com
Date: 07.08.2025 Address: Plot No. D-190, 3rd Floor, Sector-74,
Place: Mohali Phase-8B, SAS Nagar, Mohali - 160071, Punjab
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FINANCIAL EXPRESS

“non Cid Enpy> 63083028

| SMFG SMFG INDIA CREDIT COMPANY LIMITED
tndinCredic  Corporate Office: 10th Floor, Office No. 101,102 & 103, 2 North Avenue, Maker Maxity,
maeemeraens - Bandra Kuria Complex, Bandra (E), Mumbai - 400051,

PUBLIC NOTICE
Notice is hereby given to the public at large that deceased co-borrower namely LATE
KRISHAN LAL along with other Borrowers namely RAM LAL & GURVINDER KAUR, had
availed financial assistance of Rs. 19,25,000/- (Rupees Nineteen Lakhs Twenty-Five
Thousand Only) from SMFG India Credit Company Limited (“Secured Creditor”) against
immovable property bearing OWNER OF THE PROPERTY — SMT. GURWINDER KAUR W/0
SH.RAM LAL. PROPERTY DESCRIPTION - HOUSE NO. 848 — KHEED, WARD NO. 9, DERA

HOUSE NO. 848 - D, WARD NO. -9, DERA DHASSI, TEHSIL DERA BASSI, DISTRICT SAS
NAGAR, MOHALI, (PUNJAB). TOTAL AREA IS 70 IT IS A SQUARE YARDS, ITS
BOUNDRIES ARE : EAST: HOUSE OF GURMINDER SINGH AND SH. PARMINDER SINGH,
WEST: STREET, NORTH: HOUSE OF SH. SOM NATH, SOUTH: HOUSE OF SH. NARATA
RAM” (“Secured Asset”). That, consequent to the defaults in repayment, the said loan
account has been declared NPA and the SARFAES| proceedings will be initiated against the
said Secured Asset. Meanwhile, the unfortunate demise of said Co-Borrower namely LATE
KRISHANLAL has come to the knowledge of Secured Creditor and despite several efforts
of Secured Creditor, it has not been able to trace the identities of legal hairs of the said
dBorrower.
Therefore by way of the present public notice, the legal heirs of the deceased co-borrower,
namely LATE KRISHAN LAL are hereby requested to intimate to the undersigned in writing
about their identities with all necessary and supporting documents within 7 days from the
date of publication hereof, failing which it shall be presumed that there are no legal heirs of|
the deceased borrower, whereupon Secured Creditor shall be at liberty to initiate
proceedings in accordance with law including under the provisions of the SARFAESI Act
2002 read with Security Interest (Enforcement) Rules, 2002 and enforce its securi
interest against the said Secured Asset which shall include taking possession of the said
Secured Asset and thereafter effecting sale of the same to recover its outstanding dues.
Authorized officer Harmani Singh & Mob: +919675532020.

Place: Punjab SD/-, Authorised Officer.
Date: 07.08.2025 SMFG India Credit Company Limited

BASSI, TEHSIL DERA BASSI, DISTRICT SAS NAGAR, MOALI, (PUNJAB), OWNER OF | .

Piccadily Agro Industries Limited
CIN: LO1115HR1994PLC032244
Regd. Office: Village Bhadson Umri- Indri Road, Tehsil Indri,
Distt. Karnal, Haryana- 132117
Email ID: piccadilyaroup34@rediffmail.com
NOTICE is hereby given that following share certificates issued by the Company are stated
to be lost/misplaced and the registered holders thereof have applied fo the Company for
issue of Duplicate share certificates

Folio Name of the . Share Distinctive Numbers No. of
No. Shareholder Certificate No. From To Shares
006583 | Dharmendra Periwal 00092845-850 | 019177721 | 019178320 600

| 00158811 049737941 | 049739140 | 1200

The public is hereby warned against purchasing or dealing in any way with the above
share certificates. Any person(s) who has/have any claim(s) with the Company in respect
of the said share certificates should lodge such claims at its registered office at the address
given above within 15 days of the publication of this notice after which no claim will be
entertained and the Company will proceed with issuance of duplicate share certificates.
For Piccadily Agro Industries Limited
Place: Chandigarh Sdl-
Date: 06.08.2025 Company Secretary

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF PALCHAN BHANG POWER PRIVATE LIMITED

RELEVANT PARTICULARS

. | Name of corporate debtor PALCHAN BHANG POWER PRIVATE LIMITED

. | Date of incorporation of corporate debtor |22/02/2011

FORMA
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF APCOS NATURALS PRIVATE LIMITED

. | Authority under which corporate "
debtor is incorporated / registered ROC Himachal Pradesh

NN

. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U40104HP2011PTC031579

. | Address of the registered office and Room No 18, Hotel Rohtang View Vishishat,
principal office (if any) of corporate debtor | Manali, Himachal Pradesh, India, 175131

o

o

. | Insolvency comimencement date in
respect of corporate debtor 05.08.2025

APCOS NATURALS PRIVATE LIMITED
19th November, 2018

. |Name of Corporate Person
2. | Date of Incorporation of
Corporate Person

3. |Authority Under which
Corporate Person is
Incorporated/ Registered
4. | Corporate Identity Number

Registrar of Companies, Chandigarh,

U74999PB2018PTC048652

Himited-Hiability-identity
Number of Corporate Person

5, | Address of the Registered
Office and Principal Office
(ifany) of the Corporate Person
6. | Liquidation Commencement
Date of the Corporate Person
7. |Name, Address, Email Address Mr. Dilipkumar Natvarlal Jagad

Telephone Number and the | 803/804, Ashok Heights, Opp. Saraswati
Registration Number of the Apartment, Nikalas Wadi Road, Near Bhuta
Liquidator School, Old Nagardas X Road, Gundavali,
Andheri East, Mumbai — 400069
dilipjagad@hotmail.com,

+91-9821142587
IBBI/IPA-001/IP-P00233/2017-2018/10462
Email for Correspondence:
apcosvollig@yahoo.com

3rd September, 2025

Plot No-202 PH-IX S.A.S Nagar,
Mohali, Punjab, India, 160062

4th August, 2025

L

Last Date for Submission of
Claims

Notice is hereby given that the Apcos Naturals Private Limited has commenced
voluntary liquidation on 4th August, 2025.

The stakeholders of Apcos Naturals Private Limited are hereby called upon to
submita proof of their claims, on or before 3rd September, 2025, to the liquidator at
the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penaltles‘
Name and Signature of the Liquidator:

Date : 6t August, 2025 - sdi-g

=

. | Estimated date of closure of

insolvency resolution process 01.02.2026

8. |Name and registration number of the
insolvency professional acting as
interim resolution professional

Vigyan Prakash Arora
Reg. No. :
IBBI/IPA-001/IP-P01106/2017-2018/11797

9. |Address and e-mail of the interim
resolution professional, as registered
with the Board

Address: SCO-808, 1st Floor NAC,
Manimajra, Chandigarh- 160101
Email Id: vigyan@vigyanarora.com

Plot No. D-190, 3rd Floor, Sector-74,
Industrial Area, Phase-8B, SAS Nagar,
Mohali-160071, Punjab

Email: irp. palchanbhangpower@gmail.com

Address and e-mail to be used for
correspondence with the interim
resolution professional

10.,

=]

11. | Last date for submission of claims 19.08.2025 (14 days from the date of

receipt of CIRP admission order)

12.| Classes of creditors, if any, under clause (b) .
of sub-section (6A) of section 21, ascertained | Not Applicable
by the interim resolution professional

13.|Names of Insolvency Professionals identified to
act as Authorised Representative of creditors | Not Applicable
in a class (Three names for each class)

14.(@) Relevant Forms and https://ibbi.gov.infen/home/downloads
(0) Details of authorized representatives| Not applicable
are available at:

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench (Court-l)
has ordered the commencement of a corporate insolvency resolution process of the
Palchan Bhang Power Private Limited on 05thAugust, 2025.

The creditors of Palchan Bhang Power Private Limited are hereby called upon to submittheir
claims with proof on or before 19.08.2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submitthe claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA- Not
Applicable.

Submission of false or misleading proofs of claim shall attract penalties. Sdi-

Vigyan Prakash Arora

Interim Resolution Professional
IBBI/IPA-001/IP-P01106/2017-2018/11797
For Palchan Bhang Power Private Limited
Email: irp.palchanbhangpower@amail.com
Address: Plot No. D-190, 3rd Floor, Sector-74,

.

Date: 07.08.2025

Place: Mohali Phase-8B, SAS Nagar, Mohali - 160071 Punjab
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wHre: F. ICEWRZ/KT/e-NIB-20/2025-26/10096-104 Teren: 25/07/2025

e-NIB No.- 20/2025-26

On behalf of The Governor of Rajasthan, e-tender is invited from interested
bidders for the work(s) for Item No. 01 "Renovation of Distributaries and Minors of
Harish Chandra Sagar Project Tehsil Khanpur District Kota" for Completion period
of 24 Months (including rainy season) (Estlmated Cost Rs. 2884.37 Lac) and Item
No. 02 "Construction of diversion channel for flood remedial in region of GP Vinod
Khurd, Tehsil Sangod, District Kota" for Completion period of 15 Months (including
rainy season) (Estimated Cost Rs. 1382.13 Lac), ltem No. 3 "Repair and
renovation work of Kishanpura Irrigation Lift Scheme PS and Tehsil Ladpura
District Kota" for Completion period of 18 Months (including rainy season)
(Estimated Cost Rs. 703.41 Lac) from 29.07.2025 (9:30 Hr) to 18. 08.2025 till
18:00 Hr other particulars, terms & conditions may be seen on the procurement

portal  https:/leproc.rajasthan.govin & hitps:/sppp.rajasthan.nic.in,
www.dipr.rajasthan.gov.in & www.water rajasthan.gowv.in.
NIB-WRD2526A0313
UBN NO-  1-WRD2526WLOB00817 : v
: 2:WRD2526WLOB00818
3-WRD2526WLOB00819 "

Chief Engineer,

DIPR/C/40927/2025 Water Resources Zone, Kota

0

DIRECTORATE OF PUNJAB STATE LOTTERIES
J  Draw Time: 06:00 PM ONWARDS DATE:06/08/2025
RESULT OF PUNJAB STATE DEAR 50 BUSTER WEDNESDAY WEEKLY LOTTERY

1st Prize Amount (1) Rs. 25 Lakhs (On 5 digits with series)
(Seller Prize Amount Rs. 1 Lakh + Sub Stockist Prize Amount Rs. 25 Thousand, Total Prize Amount Rs, 2625 Lakbs )
327

A 0332
2nd Prize Amount (50) Rs. 9,000/~ (On 5 digits)
Sefier Prize Amount Rs. 1000/+, Sub Stockist Prize Amount Rs. 100/-, Total Prize Amount Rs.10, 100/- each)
00473 09347 15311 380272 49220 59453 63683 78913 Bl. 114 86093
3rd Prize Amount (250) Rs. 5,000/~ (On Last 4 digits)
Seer Prize Amount Rs. S00/-, Sub Stockist Prize Amount Rs, 100/-, Total Prize Amount Rs. 5,600/- cach )

1336 1398 ‘2108 4549 5286

4th Prize Amount (500) Rs. 2,000/~ (On last 4 digits)

(SeBer Prize Amount Rs. 200)-, Sub Stackist Prize Amount Rs.50/-, Total Prize Amount Rs. 2,250/- each)
0708 1043 ‘292 4238 4666 4853 4954 5091
Sth Prize Amount (500) Rs. 1000/- (On last 4 digits )

(Seller Prize Amount Rs. 100)-, Sub Stackist Prize Amount Rs. S0/~ Total Prize Amount Rs. 1:150/- each)

6408 8324

0894 1303 2306 5017 . 5547 5761 6853 8994 9331 9486
6th Prize Amount (300) Rs. 500/~ (On last 4 digits )
(Selcr Prize Amouat Rs, 507, Sub Stockist Prise Amount Rs. 20/ Total Prize Amount Re 570, each)
0851 i321 2134 23353 3974 5006 6097 8059 8276 9890
7th Prize Amount (40,000) Rs. 100/- (On last 4 digits )
Seller Prize Amount Rs, 20/-, Sub Stockist Prize Amount Rs. 5/-, Total l‘rirr Amount Rs,125/- each)
002 0026 005 0068 0133 0170 223 0224
4 4 028 0291 02¢ 0305 ~ 0309 357 35 0365
40! 40 4. 28 044 481 149! 0504
2 53 5 43 057 82 89 0602
] 71 7 25 074 64 2 0778
2 8! 57 087 25 E 0899
6 9 22 3 54 1073
89 2 1 88 1 33 1267
28 309 3 28 {3 378 38 1384
24 430 4 458 0 514 52 1525
5 47 {3 1 1569 581 93 657 658 1690
C 2 1 1222 735 36 237 738 1242
C 8 1805 809 2S5 84s 86 1873
4 8! 1915 319 947 5 1955
23 5 010 38 2047
1064 82 {3 [ 24 21327
83 57 i15€ ¥ 07 z212
37 244 Z 33 2358
37 40 4 45 4 2453
45 49 49! 25 258 0S5 0 2617
265 65! 27 272 31 2253
277 27 283 38 2844
28 28 Z9 18 2990
< 0 037 5 53 3074
3 0 12 %182
3 2 247 3 4 291
3 3. 3 376 3 453
46 4. 47 489 3 571
58 5 59 i 4 3 < 755
7 6 0 0 38 385 870
3 8 9 2 6 39 3 399 014
0 S 4 6! 4 4 0 4 41 4101
4 123 5 4 S 9 1 4 42 4232
244 424 4 9 9 2 4 43 4372
441 4412 4 442 426 4 4 ¢ 45 4522
453 4560 4 458 4592 4 6 4 46! 4677
4 4697 4 432 2 4 47 4789 4793
48 481 48 4879 287
49 495 t: 50 202 057
50 509 51 518 184
51 4 520 52 522 22
52 529 2 53 835 35
53 53 538 4 4 4 466 47
54 55 o 5617 57
76 4 96 606 63 4 65 664 665
5672 8¢ & 20 72 228 783
5789 8¢ & 94 4 2 944 94!
958 Z 4 [ 035 04!
8 i 154 16,
8 24 2 28
2 3 40 9 43!
16 Z 4 5 54
49 55 2 S 3 65
20 8 8 z ¥
25 2 3 68 68
53 8 8! 70 20
78 9 3 1 1
65 ¥ 3 9 2 2
o1 S ¥4 3 4
423 £ 9! 5 87
13 3 6 y
65 84 8
9!
42
852!
862
874
884
897
204
8912
919!
936!
950
861
925
992
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